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EASTERN ZONE BENCH, KOLKATA 

ORIGINAL APPLICATION NO. 235/2024/EZ 

In The Matter of: 

Ankur Sharma 

Versus 

State of West Bengal & Ors. 

Applicant 

Respondents 

AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER 07, KOLKATA 
MUNICIPAL CORPORATION. 

I, Sri Jayanta Deb Sarkar, S/o Nishi Kanta Sarkar, agcd about 43 years, by 

faith-Hindu, by occupation-scrvice, and prcsently posted as Executive 
Enginccr (Elcctrical) /Lighting/Crematorium), Kolkata Municipal 

Corporation, having office at HUDCO Building, 8h floor, 15, N.Nellic 
Sengupta Sarani, Kolkata- 700087, do hereby solemnly affirm and declare 

1. That, I am presently posted as Executive Engincer (Electrical) 

/Lighting/Crematorium), Lighting department, Kolkata Municipal 
Corporation, having office at HUDCO Building, 8th. floor, 15, N.Nellic 
Sengupta Sarani, Kolkata- 700087 and I am well acquainted with the 

facts and circumstances of thc case and I have bccn duly authorised 
to swcar, sign and affirm this affidavit. 

12 0 F*025 

as follows: 
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2. That this affidavit is filed in compliance to the Solemn Order dated 

02.01.2025, passcd by the Hon 'blc National Grecn Tribunal, Eastern 
Zonc Bench, Kolkata. 

OF 

3. That the instant original application relates to sccking directions upon 
thc civic body to install pyre fumes collection system in Crematoriums 

throughout the twin cities of Howrah and Kolkata to control pollution 

generatcd by traditional wood pyre cremation method. That it is also 

statcd in the original application that air pollution caused by furnaces 
of clcctric cremation incinerators in different places of Howrah and 

Klkata cmitting thick black smoke into the air thercby causing 

enironmental pollution. A list of Cremnatoriumns within the jurisdiction 

iowrah Municipal Corporation (H.M.C.) and the Kolkata Municipal 

rporation (K.M.C.). 

4. That the Hon'ble Tribunal in paragraph 14 of the Solemn Order dated 

02.01.2025 has constituted a Fact Finding Committee and has been 

further plcased to direct the said Committee to file its Report. 

senior Officer 5. That the Municipal Commissioner and/or any 
nominated by him was dircctcd to be a member of the Committee and 

accordingly Mr Jayanta Deb Sarkar, Executive Engincer (Electrical) 

/Lighting/Crematorium), Kolkata Municipal Corporation being the 

deponcnt was a membcr of the Committce. 

6. That the Committec so constituted had visited and inspected the 

Crcmatorium at South Kolkata, Howrah and Bally and North Kolkata, 

on 08.02.2025, 10.02.2025 and 14.02.2025 and has made the 

following obscrvations : 

(i) The Committcc madc a dctailed inspection to all the crcmatoria 

listed in thc Crder of Hon'blc Tribunal and madc ccrtain observations 

'which are listcd in Anncxurc-I. 

120 FEB 5 
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(11) Howrah Municipal Corporation (H.M.C.) and Kolkata Municipal 

Corporation (K.M.C.) submitted reports of stack cmission monitoring 

conductcd 
Control Board 

by West Bengal Pollution 

rccognized laboratorics for furnaccs of thc crematoria undcr thcir 

jurisdiction and thc rcsults of cmission show compliancc with 

respcctivc permissiblc standards. 

(111) On cnquiry, as reportcd by the crcmatoria represcntatives, on an 

averagc about 300 Kgs of fircwood is rcquircd to crematc onc human 

body. 

Kiv) During intcraction with members of the family of the deceased, it 
for clectric 

s lcarnt that the family members voluntarily optcd 

futha hacc or woodcn pyrc burning as per their personal belicfs and 

rferences under no compulsion. However, thc rates of wooden pyre 

Bave bccn fixcd at much highcr rates by the respective municipal 

authoritics duc to the higher raw material costs and to encourage the 

use of clectric furnaces as an cco-friendly alternative for the purposc 

of cremation. 

(v) It was rcported that all the electric furnaccs along with Air 

Pollution Control Deviccs are taken into maintenance at regular 

intervals for smooth operation of thc samc. 

The following arc thc Rccommendations of the Fact-Finding 

Committcc: 

Adcquate Air Pollution Control Systcms like fume collection 

hood. scrubbcr, Induccd Draft Fan, and stack of minimum 

height 15 m from Ground Level (GL) may be installed for all thc 

wooden pyres in all crematoria which have not installed any 

control systems to comply with stipulatcd cmission norms. 
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ii. Concerned Municipal Authority should carmark designated 
arcas for interim storage of solid wastes generated irom 

activitics of the crcmatorium bcforc final disposal at the 

designatcd municipal waste collcction points, whercver they arc 

found to be lacking in such infrastructure. 

5 

Scparatc Waste Collcction Facilitics should be maintained for 

the solid waste generated from the crematoria to prevent mixing 

with ordinary municipal waste. 

Photographs taken during the course of inspection are annexed 

herewith. 

Photocopy of the Report of the Fact Finding Committee along with 

Anncxurc and Colourcd Photographs arc collcctively annexed herewith 

and markcd with thc letter R-1'. 

7. That the deponent craves leavc of this Hon'blc Tribunal to filc 

for the smooth supplcmentary affidavit as may bc ncccssary 

adjudication of the instant original application. 

8. That it is thcrcforc rcspectfully praycd that Hon'blc Tribunal may pass 

such order/ orders as it decms fit and propcr in thc intercst of justicc. 

Idertified by me 

VFor Thc K.M.C Z. CHAUDHUR 
*NOTARY * 

GOVT. OF INDIA 
Regn. No.-6584/08 
Bidhnnnagar Court 
Dist.-North 24 Pg 

Deponent 
Ex. Engr. (LTG)/CRM 

KOL. MPL. CORPN 

:20 FED 2c05 



ldentified by me 

8.Chaudhur Bdhhanagar Court* 
Kohata 

I, the deponcnt within named state that this affidavit is verified at Kolkata 

by the deponent abovc named on this the 20th. Day of February, 2025 and 

say that thc contcnts of this affidavit made in paragraph nos. 1 1s true to my 

knowlcdge and thosc made in paragraphs no. 2 to 7, arc true to my 

information derived from records and rest arc my respectful subission 

beforc this Hon'ble Tribunal. 

Kor The K.M.C 

VERIEAON 

8. CHAUDHURI 
*NOTARY * 

GOVT. OF INDIA 
Regn. No.-6584/O8 

Bidhannagar Court 
Dist.-North 24 Pgs 

Deponent 
Bx. Engr. (LTG)/CRM 

KOL. MPJ, CORPN 

I20 FEB 20S 
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Report of the Committee constituted by Hon'ble National Green Tribunal, 

Eastern Zone Bench Kolkata vide order dated 02.01.2025 in connection with O.A. 

No. 235/2024/EZ in the matter between Ankur Sharma -vs - State of West Bengal 

& Ors. 

In compliance of the solemn order passed by Hon'ble NGT, Eastern Zone 

Bench Kolkata on 02.01.2025, an inspection on the crematoria of South Kolkata, 

Howrah & Bally and North Kolkata was conducted on 08-02-2025, 10-02-2025 and 

14-02-2025 respectively by the committee constituted by the Hon'ble Tribunal 

comprising the following members: 

1. Shri Azar Zia, Additional District Magistrate (L & LR), Howrah 

2, Dr. Nupur Sengupta, Asst. Environmental Engineer, Howrah 

Regional Office, West Bengal Pollution Control Board. 

3. Smt. Parna Maitra, Asst. Environmental Engineer, Kolkata Regional 

Office, West Bengal Pollution Control Board 

4. Shri Manas Das, Secretary, Howrah Municipal Corporation 

5. Shri Jayanta Deb Sarkar, Executive Engineer, Electrical Lighting 

Crematorium, Kolkata Municipal Corporation. 

6. Shri Ankur Sharma, the petitioner in the instant Original 

Application. 

The following officials were also present to facilitate the inspection by the 

aforementioned Committee: 

1. Shri Partha Pratim Sadhukhan, Officer-in-Charge, Environment Section, 
District Administration, Howrah. 

2. Shri Debabrata Pal, Executive Officer, Bally Municipality. 

Observations of the Fact-Finding Committee: 

1) The Committee made a detailed inspection to all the cremnatoria listed 

in the Order of Hon'ble NGT and made certain observations which are 

listed in Annexure I. 

2) Howrah Municipal Corporation (HMC) and Kolkata Municipal 

Corporation (KMC) submitted reports of stack emission monitoring 

conducted by West Bengal Pollution Control Board recognized 
1| P3g e 



laboratories for furnaces of the crematoria under their jurisdiction 
and the results of emission show compliance with respective 
permissible standards. 

3) On enquiry, as reported by the crematoria representatives, on an 

average about 300 kgs of firewood is required to crermate one human 

body. 
4) During interaction with members of the family of the deceased, it was 

learnt that the family members voluntarily opted for electric furnace 

or wooden pyre burning as per their personal beliefs and preferences 
under no compulsion. However, the rates of wooden pyre have been 
fixed at much higher rates by the respective municipal authorities 
due to the higher raw material costs and to encourage the use of 

electric furnaces as an eco-friendly alternative for the purpose of 
cremation. 

ii. 

5) It was reported that all the electric furnaces along with Air Pollution 

Control Devices are taken into maintenance at regular intervals for 

smooth operation of the same. 

Recommendations of the Fact-Finding Committee: 

In view of the above, the Committee recommends the following: 

i. Adequate Air Pollution Control Systems like fume collection hood, 

scrubber, Induced Draft Fan, and stack of minimum height 15 m from 

Ground Level' (GL) may be installed for all the wooden pyres in al1 

crematoria which have not installed any control systems to comply 

with stipulated emission norms. 

Concerned Municipal Authority should earmark designated areas for 

interim storage of solid wastes generated from activities of the 
crematorium before final disposal at the designated municipal waste 

2 | Page 



iii. 

çollection points, wherever they are found to be lacking in such 
infrastructure. 
Separate Waste Collection Facilities should be maintained for the solid 

waste generated from the crematoria to prevent mixing with ordinary 

municipal waste. 

The Photographs taken during the course of inspection are annexed herewith. 

Assistant Environment Engineer 
Howrah Regional Office, WBPCB 

Secretary 
Howrah Municipal Corporation 

An Slama 

Ankur Sharmna 

PMaitra 
Assistant Environmental Engineer 
Kolkata Regional Office, WBPCB 

Executive Engineer 
Electrical Lighting-Crematorium 
Kolkata Municipal Corporation 

A.D.M. (LR) & D.L. & L.RO. 
Howrah 

3| Page 



Glimpses of the Inspection held on 08-02-2025, 10-02-2025 and 14-02-2025 in 
connection with Hon'ble NGT, Easterm Zone Bench, Kolkata, OA No. 235 

2024/EZ 

Latitude 22.516256 
Longitude: BB. 340495 
Elevation: 28.41t6.m 
Accuracy. 6.3 m 
Time.08-02-20251148 
Note: 235 

Latitude 22. 560357 
Longitude: B8.325813 
Elevation: 25.02419 m 
ACcuracy 10.3 m 

Time: 10-02-20251106 
Note: 235 Shibpur 

Inspection at Shanagar Burning Ghat 

Inspection at Shibpur Burning Ghat 

PAT 

Powered NoteCo 
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Latitude: 22.602134 
Longitude: 88.361759 
Elevation: 30.1413 m 
Accuracv: 34.6 m 
Time: 14-02-2025 12:13 
Note: 235 Kashi Mitra 

Latitude: 22 594219 
Longitude: 88.351997 
Elevation: 32 06+5 m 

:56m 

12-2025 112 
Note 235 Nimtala 

Inspection at Kashimitra Burning Ghat 

Inspection at Nimtala Burning Ghat 

PoweToD NoteGam 
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Latitude22.594191 
Longitude: 88.351961 
Elevation: 29.76+4 m 
Accuracy6.6 m 

Time: 14-02-202514:35 
Note: 23S Nimtala 

12 

Interaction with famnily member of Deceased at Nimtala Burning Ghat 

Lattude 22.6478 
Longitude: 88350921 
Elevation: 29.6443 m 
Accuracy 31 3 mA 
Time 10-02-2025 13:50 
Note: 235 Pathak Ghat 

Inspection at Pathak Ghat Burning Ghat 

6| Page 
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Lattude 22 623896 
Longitude: 88.3605 
Elevation 32 64213 m 
Accuraccy: 5.6 m 
Time: 10-02-2025 13:09 
Note 235 Mora pora Ghat 

Latitude 22574188 
Longitude: 88331837 
Elevation:30 3+5 m 

Accuracy6.2 m 
Time 10-02-20251123 
Note 235 banstala 

3 

Inspection at Morapora Burning Ghat 

Inspection at Banstala Burning Ghat 

Powered by AoteCam 

Poweted by NoteCam 
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Lattude. 22 599732 
Longitude. 8834879 
Bevation 3T 8623m 

Accuy: 6.6 m 
Tune 0-02 7025 1202 

Note 235 Salkia 

Catnude 260641 
Longtude B&S25252 
Eev atiorr292:2 n 
Accurac6 

Tme 1a2025 1102 
Nose 235shbpu 

Inspection at Salkia Burning Ghat 

Inspection at 8hibpur Burning Ghat 
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Latitude: 22.555745 
Longitude, 88.265119 
Elevation: 24.9116 m 
Accuracy. 13.8 m 
Time: 08-02-2025 1254, 
Note: 235 Birjunala 

Ltude 22.515686 
Longrude B8 341062 
Eleyatibn 28 91:5m 

Accuracy 219m 
Time OB-02-2025 11 15 

Note z5 

15 

Inspection at Birjunala Burning Ghat 

Inspection at Shanagar Burning Ghat 

9|Pag e 



Latitude 22.460817 
Longitude: 88.379094 
Elevation: 25.01+1 m 
Accuracy 4.6 m 
Time 08-02-2025 14.56 
Note. 235 Adi Garia 

Latitude: 22490335 
Bet 8.339457 

68.33+37 m 
Accuracy 18.8 m 
Time: 08-02-2025 1404 

Inspection at Garia Adi Mahasamsan EBurning Ghat 

1 

Powered by! 

Inspection at Sirity Burning Ghat 

2 2 
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Latitude 22.515589 
Longitude: 88 340666 
Elevation 28 22£ m 

Accuracy. 8.1 m 
Time 08-02-20251133 

Note 235 

Latitude 22 631 088 
EongituUde: 88 365074 
Elevation: 32.13t8 m 
Accuracy 12.1 m 

Tirme: 14-02-2025 1304 
Note. 235 Cossipore 

Inspection at Shanagar Burning Ghat 

geroteCam 

FOls by Nefe 

Inspection at Sri Sri Ramrishna Mahasamsan Burning Ghat 
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1. 

2. 

Name of 
Crematorium and 

Address 

Shibpur Burning 
Ghat 95, Jagat 
Banerjee Ghat 
Road, Shibpur, 
Howrah 711102 

Salkia Burning 
Ghat, 8 Brindaban 
Dutta Lane, 
Howrah 711106 

Persons 

Met 

Sri 

Soumojit 
Ghosh 

SAE, 
Crematori 
um, HMC 

Amitabha 

Rakshit, 
SAE, 
Crematori 

um, HMC 

Sri 

Soumyajit 
Ghosh 
SAE, 
Crematori 

um, HMC 
Amitabha 

Rakshit, 
SAE, 
Crematori 

um, HMC 

Date of Facilities 
Inspect Present 
ion 

10/02/ 
2025 

10/02/ 
2025 

(Type and 
Nos of 

Furnaces) 
Electric 
Cremation 

Furnace-02, 

-04 

Electric 
Cremation 
Furnace-02 

(one is 
operated at a 
time) 

J8 

Wooden Pyre 
-05 

Air Pollution Control 
System Present (APCS) 

Venturi Scrubber and 

Wooden Pyre Wooden Pyre - None 

Electric Cremation Furnace-| Designated area 
exists 

packed bed scrubber in 
series followed by common 
stack of height about 30m 
from GL 

Electric Cremation Furnace 
Venturi Scrubber and 

packed bed scrubber in 
series followed by common 
stack of height about 30m 
from GL. One furnace was 
in operation, no stack 
emission observed. One 

body was in waiting for 
cremation 

Wooden Pyre -None 

Solid Waste 

(SW) 

1 

Management 

Designated area 
exists, nearby 
lane is also used 
for waste 

storage 

Status of 
Consent to 

Operate 
(CTO) 

Expired on 

31/07/2016 

Expired on 
31/07/2016 

Ånnexure I 

Remarks (Functional APCS/ 
number of bodies cremated past 
one year) 

APCD was functional during 
inspection 
Electric Cremation- 6424 

Wooden Pyre - 545 

APCD was functional during 
inspection 
One furnace was under 

maintenance during inspection 
Electric Cremation- 3082 

Wooden Pyre - 320 



S 

3. 

4. 

Name of 

Crematorium and 

Address 

Banstala Burning 
Ghat, 25 Dr. 
Gangadhar 
Mukherjee Road, 
Howrah 711101 

Pathak Ghat, 1 
Pathak Ghat Lane, 
Bally Howrah 
711201 

Persons 

Met 

Sri 

Soumajit 
Ghosh 

SAE, 
Crematori 
um, HMC 
Amitabha 

Rakshit, 
SAE, 
Crematori 

um, HMC 

-Pratyay 
8anerjee, 
SAE, 
Electrical, 
Bally 
Municipal 
ity 

Date of 
Inspect 
ion 

10/02/ 
2025 

10/02/ 
2025 

Facilities 
Present 
(Type and 
Nos of 

Furnaces) 
Electric 

Cremation 
Furnace-01 

Electric 

Air Pollution Control 

System Present (APCS) 

Wooden Pyre Wooden Pyre-Individual 
-02 

Cremation 
Furnace-01 

Electric Cremation Furnace 
Venturi Scrubber and 

packed bed scrubber in 
series followed by common 
stack of height about 30m 
from GL. 

suction hood, leading to 
Venturi Scrubber and 

packed bed scrubber in 
series followed by common 
stack of height 30m from 
GL. 

Electric Cremation Furnace-
Venturi Scrubber and 
packed bed scrubber in 
series followed by common 
stack of height about 30m 

from GL. 

Wooden Pyre Wooden Pyre- None 
-03 

2 

Solid WNaste 

(SW) 
Management 

No designated 
area exists for 

waste storage 

PVC drums 

observed for 

interim storage 
of SW. However, 

nearby private 
land was found 

to be dumped 
with waste 
clothes, waste 
flowers and 
MSW. 

Status of 

Consent to 

Operate 
(CTO) 

Expired on 
31/07/2016 

Expired on 
31/07/2016 

Remarks (Functional APCS/ 
number of bodies cremated past 
one year) 

APCD was functional during 
inspection. 
None of the furnaces were in 

operation during the visit. One 
body was under preparation. 
Electric Cremation- 1711 

Wooden Pyre - 68 

APCD was functional during 

inspection. 
None of the furnaces were in 

operation during the visit. 
Electric Cremation- 2612 

Wooden Pyre - 116 



N 

5. 

6. 

Name of 
Crematorium and 

Address 

Mora Pora Ghat, 
5/31/1 Ashtish 
Mukherjee Road, 
Howrah 711201 

Shanagar 
(Keoratala) 
Burning Ghat, 113, 
Tollygunge Road, 
Kolkata 700026 

Persons 
Met 

Debabrat 

a Pal, EE, 
Bally 

Municipal 
ity 

Sri J Jena, 
EE, 
Electrical, 
KMC, 
Sri S 

Mukherje 
e AEE, 
Crematori 
um, KMC 

Date of Facilities 

Inspect Present 
ion 

10/02/ 
2025 

08/02/ 
2025 

(Type and 
Nos of 
Furnaces) 
Electric 
Cremation 
Furnace 

none 

-03 

Electric 

Cremation 
Furnace-08, 

Wooden Pyre01 Wooden Pyre -None 

20 
Air Pollution Control 

System Present (APCS) 

-02 

Wooden Pyre - Natural 
Draft hood for 02 furnace 

with stack of height about 

20 ft from GL. 

Electric Cremation Furnace 
02 nos each are connected 
to conmmon 02 nos wet 

scrubber in series followed 

by common stack of height 
about 30m from GL 

Wooden Pyre Wooden Pyre - Individual 
suction hood, leading to 
Common 02 nos wet 

Scrubber in series followed 

by common stack of height 
30m from GL. 

3 

Solid Waste 

(SW) 
Management 

No designated 
area exists for 

waste storage 

Designated area 
exists 

Status of 

Consent to 
Operate 
(CTO) 

Expired on 
31/07/2016 

Valid upto 
31/05/2029 

Remarks (Functional APCS/ 
number of bodies cremated past 

one year) 

None of the pyres was in operation 
during the visit. 
Wooden Pyre - 255 

Furnace No 03 and 04 were in 

mild stack emission was operation, 
observed during inspection. All 
APCDs were functional during 
inspection 
Electric Cremation- 22304 

Wooden Pyre - 174 
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7. 

Name of 

Crematorium and 
Address 

Nimtola Burning 
Ghat, 2P Strand 
Road, Kolkata 
700006 

Persons 
Met 

Dr Manas 

Sikdar, 
Sub 

Registrar 

Date of Facilities 
Inspect Present 
ion (Type and 

Nos of 

Furnaces) 
14/02/ 
2025 Cremation 

Furnace-08 

(New 
Complex), 

Electric 
Cremation 
Furnace -04 

(Old 

Complex) 

Air Pollution Control 

System Present (APCS) 

-04 

Electric Cremation Furnace 
02 nos each are connected 

to common 02 nos wet 

scrubber in series followed 

by common stack of height 
about 30m from GL 

Wooden Pyre Wooden Pyre -Individual 
suction hood, leading to 
common 02 nos w�t 
Scrubber in series followed 

by common stack of height 
30m from GL. 

Solid Waste 

(SW) 
Management 

Designated area 
exists 

Some waste 

flowers and 
other cremation 

wastes were 

found on the 
nearby river 
bank 

Status of 
Consent to 

Operate 
(CTO) 

Valid upto 
31/05/2029 

Remarks (Functional APCS/ 
number of bodies crermated past 
one year) 

Furnace No 05 and 06 were in 

operation, mild stack emission was 
observed during inspection. All 
APCDs were functional during 
inspection. 
02 nos electric furnaces were 

under maintenance. 

Electric Cremation- 25242 

Wooden Pyre -2429 

Alternative fuel comprising of cow 
dung is provided by a third party 
namely Prerna Foundation as 

reported during inspection. 

Electric 
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9. 

Name of 

Crematorium and 
Address 

Sri Sri Ramkrishna 
Mahasamsan 
Burning Ghat, 5 
Chandra Kumar 

Roy Lane, Kolkata 
700036 

Kashimitra 

Burning Ghat, 1 
Strand Road, 
Kolkata 700006 

Persons 
Met 

Dr Partha 

Pratim 

Mondal, 
Sub 

Registrar 

Dr. J 

Pramanik, 
Sub 

Registrar 

Date of 

Inspect 
ion 

14/02/ 
2025 

Facilities 
Present 

(Type and 
Nos of 

Furnaces) 
Electric 

Cremation 
Furnace-04 

Wooden Pyre 
-02 

14/02/ Electric 

2025 Cremation 

Furnace-01 

Air Pollution Control 

System Present (APCS) 

-02 

Electric Cremation Furnace 
02 nos each are connected 
to common 02 nos wet 
Scrubber in series followed 

by common stack of height 
about 3Om from GL 

22 

Wooden Pyre - Individual 
suction hood, leading to 
common 02 nos wet 

scrubber in series followed 

by commnon stack of height 
30m from GL. 

Wooden Pyre Wooden Pyre - None 

Electric Cremation Furnace 
new APCD under 

installation comprising of 
02 nos wet scrubber in 

series connected to existing 
stack of height about 30m 
from GL. 

5 

Solid Waste 

(SW) 
Management 

Designated area 
exists 

Designated bin 
exists 

Status of 

Consent to 

Operate 
(CTO) 

Valid upto 
31/05/2029 

Valid upto 
31/05/2029 

Remarks (Functional APCS/ 
number of bodies cremated past 
one year) 

01 no. Furnace was in operation, 
mild whitish stack emission was 

observed during inspection. Ail 
APCDS were functional during 
inspection. 
01 no electric furnace was under 
maintenance. 

Electric Cremation- 10289 

Wooden Pyre - 147 

01 no electric furnace was under 
shut down due to maintenance. 
Old APCDs were observed in 
partially dismantled condition 

Electric Cremation- 1667 

Wooden Pyre was in operational 
condition. Wooden Pyre- 20 



N 

10. 

11. 

Name of 
Crematorium and 
Address 

Garia Adi 

Mahasamsan 
Burning Ghat, 138 
Boral Main Road, 
Kolkata 700084 

Sirity Burning 
Ghat, BL Saha 
Road, Kolkata 
700041 

12. Birjunala Buring 
Ghat Z 20, Lenin 
Road, Kolkata 
700044 

Persons 
Met 

Chiranjib 08/02/ 
Sarkar, 
AEE, 
Crematori 
um, KMC 

Chiranjib 
Sarkar, 
AEE, 
Crematori 
um, KMC 

Chiranjib 
Sarkar, 

Date of Facilities 
Inspect Present 
ion 

AEE, 
Crematori 

um, KMC 

2025 

08/02/ 
2025 

08/02/ 
2025 

(Type and 
Nos of 

Furnaces) 
Electric 
Cremation 
Furnace-04, 

Electric 
Cremation 
Furnace-02 

Wooden Pyre by common stack of height 
-03 about 30m from GL 

Electric 
Cremation 

Furnace-02, 

Air Pollution Control 

System Present (APCS) 

Electric Cremation Furnace 
02 nos each are connected 
to common 02 nos wet 
scrubber in series followed 

-02 

Wooden Pyre- None 

Electric Cremation Furnace 
02 nos are connected to 

Common 02 nos wet 

Scrubber in series followed 
by common stack of height 
about 30m from GL 

Electric Cremation Furnace 
02 nos are connected to 

Common 02 nos wet 

scrubber in series followed 
by common stack of height 
about 30m from GL 

Wooden Pyre Wooden Pyre -None 

6 

93 
Solid Waste 

(SW) 
Management 

Designated area 
exists 

Designated area 
exists 

Designated area 
exists 

Status of 
Consent to 

Operate 
(CTO) 

Valid upto 
31/05/2029 

Valid upto 
31/05/2029 

Valid upto 
31/05/2029 

Remarks (Functional APCS/ 
number of bodies cremated past 
one year) 

01 furnace was in operahon during 
inspection. APCDs were functional 
during inspection 
Electric Cremation- 5979 

Wooden Pyre - 5 

01 no. furnace was in operation 
during inspection. APCDs were 
functional during inspection 
Electric Cremation- 3406 

None was in operation during 
inspection. APCDs were functional 
during inspection 
Electric Cremation- 213 
No sampling port was found in the 

stack. 

Wooden Pyre - 15 



OTAR 
S. Chaudhui 

Bidhranagar Court 
Koikata 

nd. No.6584 
Sp. i-2148 2028 

GOVT OF 

I2 0 FC3 2025 

NDIA 

7 

BEFORE THE HÌN'BLE NATIONAL 

GREEN TRIBUNAL, EASTERN ZONE 

BENCH, KOLKATA 

ORIGINAL 

235/2024/ EZ 

In The Mattcr of: 

Ankur Sharma 

APPLICATION NO. 

Versus 

Statc of West Bcngal & Ors. 

RESPONDENT 
KOLKATA 

AFFIDAVIT ON BEHALF OF THE 

... Applicant 

CORPORATION. 

Respondents 

For Thc K.M.C 

Submitted By: 

NUMBER 07, 

(M): 9007035534. 

SIBOJYOTI CHAKRABARTI 

MUNICIPAL 

Advocate 

Email: subho.advocate@gmail.com 
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